Written Answers

IYAISTHA 3, 1894 (SAKA)

g

Written Answers

e

1 2 3
5 séar 1 18.00
6 gfarar 10 17.50
7 ar 10 12.53
8 fagre 5 9.31
9 arfaeaTg 3 7:05
10 avra 5 6.82
11 fgaras s3w 1 5.60
12 &= 6 4,01
13 mryg @ 11 3.93
14 =wfaoge 2 1.41
15 g, are g3+ 1 060
16 weq g 2 0.51
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Issue of lience to Bibar Agro-Industrial
Corporation {0 manufactare 1ractors

7226 SHRI NAWAL KISHORE
SINHA Will the Mimster of INDUS-
TRIAL DEVELOPMENT be pleased to
state

(a) whether the Bihar State Agro-
Industrial Corporation applied for a licence
to manufacture tractors of small and medium
sizes n 197110 collaboration with Kubota
Ltd Japan , and

(b) if so, the reaction of Govcrnment

thereto ?

THE DFPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI. SIDDHESHWAR PRASAD):
(a) The Bhar State Agro Industries Deve-
lopment Corporation submitted an apph-
cation for licence for the manufacture of
tractors 1a April, 1971 1t was mentioned 1n
the application that 1t was proposed to seek
collaboration from reputed tractor manufac-
turers tn Britain or America or West Ger-
many or Japan. Later m October, 1971, the

Corporation informed Government that they
were negotiating collaboration terms with
Messrs Kubota Limited of Jappan

(b) Because of the muluplicity of
models already approved for production,
fresh collaboration for a new model of trac-
tor was not favoured A representation has,
however, since been received and this 1s
under consideration

Bibsr land reforms (Amendment) Bill, 1970

7227. SHRI NAWAL KISHOR SINHA
SHRI BIBHUTI MISHRA :

Will the Minister of HOME AFFAIRS
be pleased to refer to the reply given to
Unstarred. Question No 1412 on the 29th
March, 1972, regarding Tata Zamindan
Abolition Bill and state the present position
of the Bithar Land Reforms (Amendment)
Bill, 1970 ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
K.C PANT ) The Bill, as reconsidered by
the State Legislature 1n pursuance of the
message from the President, 1s yet to be
recerved





